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For Respondent: Mr. Kunal Tandon, Ms. Smriti Churiwal, Ms. Megha Tyagi, 
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O R D E R 

13.03.2020  Tribunal busy with hearing matters. No time. The matter is 

adjourned. 

 List the Appeal ‘For Admission (After Notice)’ on 26th March, 2020. 

 

 
  [Justice A.I.S. Cheema] 

Member (Judicial) 
 

 
 

  [Justice Anant Bijay Singh] 
Member (Judicial) 

 
 

 

[Kanthi Narahari] 
Member (Technical) 

 
 
 
 
 
 
R N/md / 


